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IlEFORE TllE NATIONAL GREEN TRIBUNAL PRINCf PAL BENCH, 

NEW DELHI 

ORIGINAL APPLICATION No. 727 OF 2024 

IN THE MATTER OF: 
NEWS ITEM TITLED "ENDANGERED GANGETIC DOLPHINS 

FOUND IN MOST TRIBUTARIES OF GANGES PROMPTING URGENT 

CONSERVATION" APPEARING IN MONGABY-INDIA DATED 

20.05.2024 

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDNET 

NO. 10, STATE OF WEST BENGAL 

I, Sh. Rajesh Kumar, S/o Late Kamta Prasad, aged about 57 years, by 

occupation - Government Servant, permanent resident of Flat 501, 

Gardens Tower 5, Uniworld City, New Town, Rajarhat, Kolkata, 

West Bengal - 700156, working for gain in Bikash Bhawan, North 

Block, 3 rd Floor, Salt Lake City, Kolkata, West Bengal - 700091, do 

hereby solemnly affirm and declare as follows: -

1. That I am serving in the post of Principal Chief Conservator of 

Forests, Wildlife & Chief Wildlife Warden, West Bengal in the 

Directorate of Forests, Government of West Bengal and 

authorised to execute the present affidavit on and behalf of the 

Respondent No. 10. As such, I am fully aware of the facts and 

circumstances of the case and hence, competent to swear this 

affidavit. 

1 6 FEB 2026 
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2. The Counter Affidavit has been drafted by my counsel under my 

instructions. I have gone through the contents thereof, and the 

same is true and correct as per my knowledge and belief, 

information derived from the records of this case and advice 

rendered to me by my counsel and believed to be true. 

3. That the present Counter Affidavit is being filed by the Deponent 

in terms of the directions passed by this Hon'ble Tribunal vide 

order dated 04.09.2025. 

4. That the present Counter Affidavit is being filed on behalf of the 

Respondent No. 10 - State of West Bengal, through the 

Directorate of Forest, for the limited purpose of placing before 

this Hon 'ble Tribunal the prevailing status of the Gangetic 

Dolphin (Platanista gangetica) in the State and the measures 

undertaken for its protection and conservation. The Respondent 

No. 10 craves leave to file a more detailed affidavit along with 

relevant records and documents, if so directed by this Hon 'ble 
~- -- . :"-

, ()\AR .:t~bunal or if the circumstances so warrant in the interest of 
~ ..l,::s 

, . s-t1~e. 

/ ·* • SK tt~RU'-\SLA ~- \ 

~ 
• 1',,ea '1,.l)\\at3 _J ~ 

""'· Regn. ~ei.,~11''¾.t outset, it is submitted that the Gangetic Dolphin, notified 
~~ i Ol\e 
q___.> ~.._lol2ol'il .~jiia's National Aquatic Animal and listed under Schedule I 

•~-~9/: WES;~1he Wildlife (Protection) Act, 1972, receives the highest 

·-~,:-=:-::-:' degree of statutory protection. The State of West Bengal, through 

the West Bengal Forest Department and Directorate of Forests, 

is implementing conservation measures in consonance with the 

Wildlife (Protection) Act, 1972, the centrally sponsored "Project 

Dolphin," and river-basin level conservation frameworks 

formulated by national institutions such as the Wildlife Institute 
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or India (Wll) nnd the National Mission for Clean Ganga 

(NM G). 

6. lt is submitted that, as per the most recent scientific assessments 

and surveys conducted in the year 2024, the estimated population 

of Gangetic Dolphins rn the State of West Bengal 1s 

approximately 815 individuals. The State ranks third in the 

country in terms of dolphin population, following Uttar Pradesh 

and Bihar. While the distribution of the species within the State 

remains fragmented across stretches of the Ganga and its 

tributaries, consistent sightings in identified pockets indicate the 

continued ecological viability of such habitats. 

7. The principal habitats and distribution pattern of the Gangetic 

Dolphin in West Bengal are summarized hereinbelow: 

1. Major Habitat: The Hooghly-Bhagirathi river system, 

along with its tributaries, namely Rupnarayan, Aj oy and 

Damodar, constitutes the principal habitat. 

ii. Hotspots and Sighting Areas: Regular and documented 
- ---~ ' 

.--;i AR }',._~ightings have been reported from: 

~ -1<• Sabujdwip and Khamargachi in Hooghly District; 
·p,\l\.. \5\.fo.~ 

S"'· ~,.x -<.f)\ia\3 •_.l akshi near Bagnan in Howrah District (identified as a 
b.tea 1 ··- \9 <t. 
•• t4c <1411 ,,., • ·r· h ) G> Re'ltl-. •0,.\e v 1gm 1cant otspot ; 

. Q £1-\')lt'f \)'£'3 ~ 
<·_ °f-.>- \5.09.l <'::)~ .. Katwa in Purba Bardhaman District; 

\: 9r: Wt.s?. Nabadwip and Nayachar in Nadia District; 
>----~ 

• Azimgunj in Murshidabad District, where 30 dolphins 

were recorded within an 8 km stretch during a survey. 

111. Sightings in Stressed Stretches: Notwithstanding 

anthropogenic pressures, relatively high sighting 
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frequencies have been recorded in stretches such as 

Kolaghnt and Gadiara, as well as in proximity to densely 

inhabited areas like Katwa and Nabadwip. 

tv. Population Trends: Recent surveys and calf sightings, 

particularly in Azimgunj, Nayachar and Nabadwip, suggest 

a stable to gradually improving population trend. 

v. Calf Sightings: In the Nayachar region, 34 individuals 

were documented, including 9 calves, which is indicative 

of successful breeding and habitat suitability. 

8. The Respondent State has formulated and is implementin_g the 

"Conservation Action Plan for Gangetic Dolphins for West 

Bengal: 2021-2031". The Action Plan identifies the following 

major threats: 

a. Entanglement in fishing gear and instances of poaching; 

~~ b. Disturbance from motorized vessels; 

/o \ }' ;\,c-Degradation and loss of riverine habitat; 

~ tJ,~\)\. '¥S\.~~ ...) 'a. Reduced environmental flow owing to dams and irrigation 
s'i--.-~ 'I-o,\.a\?. 41 ~~a · ._,_,,,9 ,,, ructures · 

w;.. '-' ' 
~e~fl• . • ~r•\e ~ 

) l.,.1,)~ 'lSi1.~ i.JJ . Water pollution and salinity intrusion. 
't, ,~.\I~' ~ • 

. :>- ---~~ 
<~-.:_ OF W€-:;;;f/ .. 

'"'.'~ ~9. The conservation strategies adopted under the said Action Plan 

are structured around protection, habitat management, research, 

capacity building, and community participation. The salient 

measures include: 

i. Strengthening Protection Mechanisms: Augmentation of 

field staff deployment, riverine patrolling, and surveillance in 

sensitive stretches. 
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ii. Monitoring, Rescue and Rehnbilitntion: Development or 

infraslructurc and protocols ror scientific monitoring and timely 

rescue operations. 

111. Ha bit at Conservation: Prcvcn lion, mi ligali on and 

restoration or critical habilats through coordinated inter­

departmental c ffort.s, a longs idc both in-situ and l im i led ex-situ 

interventions where necessary. 

1v. Community Engagement: Awareness generation and 

capacity building among fishing communities, students and 

other stakeholders to foster participatory conservation. 

10. In furtherance of the aforesaid Action Plan, the following 

specific steps have been undertaken by the West Bengal Forest 

Department: 

1. Conduct of sustained awareness campaigns, including 

outreach programmes in riparian villages and among fishing 

communities. 

11. Inter-departmental sensitisation meetings to ensure 

~"'{~ coordinated biodiversity protection. 

/~ O -~ •. "1(~.uccessful rescue and release operations, including 
\Sl~M ' * s\<.. ~~~Ul \a j ~ cumented voluntary release of entangled dolphins by 

Nea y_~\~:71\9 ~ h 
"'"' Regn. t,4o. • . ermen. 
ui • Oa~o / 
0 E-i.Q,rt 1°· <b1·' 1 11· • 'd .f. d h \-~;,. \5.09.10 111v 'bl.itfegu ar patro mg m 1 enh ·1e otspots such as Nayachar. 

":",_?:::,~#Engagement of "~an~a Praharis" ~nd "Prakriti-Bondhu" 
• ·---·~-- volunteers for momtonng and report.mg. 

v1. Declaration of 'Charbalidanga' as a Biodiversity Heritage 

Site owing to its dolphin-rich ecosystem. 

v11. Pilot deployment of acoustic deterrent devices (pingers) in 

collaboration with WWF-India to reduce bycatch. 
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••• ll<'lg,._•. to d ·tccl illcgnl possession or V 11 l. DC p J O )' Ill l! ll l O (' SI\ j Iler :, 

trndc in dolphin oil. 

1x. Intensified nnti--ponching mcusurcs nnd public reporting 

mechanisms. 

x. oordinntion with urban development and water resource 

authorities. including NMCG to ensure commissioning of 

STPs and FSTPs in urban centres such as Kolkata nnd 

Bardhamnn for improving water quality in the Hooghly­

Bhagirathi system. 

xi. Conduct of periodic and scientific population estimation 

exercises in collaboration with expert bodies such ns WIT 

and WWF-India. 

11. The State has also outlined forward-looking measures under the 

10-year Action Plan (2021-2031 ), with an approved financial 

outlay of approximately ~95 Crores. The proposed measurt;S 

include: 

a. Establishment of dedicated Conservation and Monitoring 

Centres. 

b. Introduction of a riverine monitoring protocol on the lines of 

M-STrIPES for systematic surveillance. 

c. Preparation of a scientifically vetted reintroduction protocol 

where ecologically feasible. 

d. Proposal for declaration of Nayachar as a Biodivcrsit) 

Heritage Site. 

e. Strengthening of K9 units for wildlife crime detection. 

f. Institutionalisation of the "Dolphin Mitra" scheme for 

incentivised community participation~--:.:·-•-.~ 

,/~~ 0 A ·6r J..-' 

I * SK. NAZRllL '8LAM * ~ 
{ G) Area ,'<olt1ta 
IO Regn. No. 4J7119 ..J 
\ L, Expiry O~ttt ~. 
\~ 15.09.2029 ~0_/ 

0 . <(,, •. 
~---~- t,i1'75i ~ ; 
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12,. Rcg.ulnr capncity-building programmes for frontlinc staff and 

volunteers. 

h. Continued sensitisation of fishing communities regarding the 

avoidance or harmful gear. 

12. It is respectfully submitted that the cumulative impact of the 

above measures has begun to yield encouraging results, as 

reflected in stable population estimates and increased calf 

sightings in certain stretches. The Respondent State reiterates its 

commitment to strict enforcement of statutory provisions, 

~!.:..~cientific management of habitats, inter-departmental 
.,,.....?. R Lo"\.~;, QOO tnation, and sustained community engagement to ensure the 

/ ~ ~~~~te ) survival and ecological security of the Gangetic 
iJ_'?).\\. \:~ . ..) 

i( '5~-~ a'f'~,.:\''-~-1i~lp 1::11 n West Bengal. 
~\t ~U- \"1 (.9 

Q ~e.~"· . .fit)',;\~' -2' 
0 ~~~~.'2Sl1~ ~ 1 • • • • 
~ \l~. T - pondent No. 10 submits that 1t rem ams fully committed 

•• •. /' ----- -\ 
~:~(?~~ mplying with any further directions that may be issued by 

this Hon 'ble Tribunal in the present suo motu proceedings for 

strengthening conservation outcomes. 

14. That the facts stated in this C(?_unter affidavit are true to my 

knowledge and belief,, and nothjng ~aterial has been concealed 

therefrom, and no part of it is false. 

~v-lL-i-~"L 

DEPONENT 

VERIFICATION: 

I, abovenamed deponent, do hereby state on solemn affirmation 

that the contents of the foregoing paragraphs are true and correct to 
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my knowledge and l believe the suine to be true and that nothing 
material has been concealed thercfrotn• 

Verified at Kolkata, West Bengal on this ibih. day of 
February, 2026. 

~lemalyAffarmed ana 
"?eclared b~fore m • the 
ientification oft c dvocat,. 

S~ azru[ Is[anz 
N ary,Govt. •f W B 

:Govt. No. 447/1.9. 
City CJvll Coura • Calcutt fl 

, ,, 
' 

I ! ~,:,_.c:._L.._...:J , 
..r✓✓✓-✓ l'"r.r.rJ /.1".,.J'J"J'J".l'J J'.I" _,_,.j 

1 ·s FEB 2026 
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DEBMALYA GANGULI <advdebmalyaganguli@gmail.com>

SERVICE OF COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT NO. 10, STATE
OF WEST BENGAL || O.A. NO. 727 OF 2024 || HON'BLE NGT, PRINCIPAL BENCH,
NEW DELHI || In Re: News Item Titled " Endangenered Gangetic Dolphins"

DEBMALYA GANGULI <advdebmalyaganguli@gmail.com> Mon, Feb 16, 2026 at 6:24 PM
To: gigicgeorge.adv42@yahoo.in, saurabh.balwani@balwanilawchambers.com

Sir/Madam,

Greetings of the day.

We appear for the Respondent No. 10, State of West Bengal, in the captioned matter. Please find
attached the Counter Affidavit on behalf of the Respondent No. 10 to be filed in the captioned matter.

You can connect me to the coordinates given in the signature below.

Best Regards,

Yours sincerely,
DEBMALYA GANGULI
Advocate
Supreme Court of India
Mobile: +91-9474147374
Office (NEW DELHI):      B-242, Lower Ground Floor, Block - B,

Greater Kailash - I, New Delhi - 110048.

Office (KOLKATA):                 Room No. 21, 01st Floor, 
 Nicco House, 2, Hare Street, 

     Kolkata, West Bengal - 700001.
------------------------------------------------------------------------------------------------------
The information transmitted by this email is intended only for the person or entity to which it is addressed. This email may contain
confidential and/or privileged material intended only for the addressee. If you are not the intended recipient of this message, be
aware that any use, review, retransmission, distribution, reproduction or any action taken in reliance upon this message is strictly
prohibited. If you received this in error, please contact the sender and delete the material from all computers.
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